
   
 

    
 

   
 

        
      

     

    

          
       

 

  

   

          

          

  

           

           

          

   
  

  

  



(
cP NO.62l(MAHr2014

sought to adjounl the said mattel to 27tr Septernber 2076 with consent E
both parties."

2. Request glanted. Let this C.P. be now fixed for adiudication on

27.09.20-16; instead of 13.09.2016. Ld. Counsels of both the sides are

present as well as consented for this date of next hearing. Registry is

directed to accordingly modify the causelist.

Dated: l9'h AuSust, 2016.

M. K. SHRAWAT
Member 0udicial)
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